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Shri Balkrishna Wasnik: They
should consider whether there is some-
thing wrong with themselves or thera
is something wrong with Government
or there is something wrong with the
conditions that have been created and
the facilities that have been given un-
der the Dandakaranya scheme.

I have been reading the rcport, and
from the report, I have found that the
East Bengal refugees who are in the
camps are reluctant to go to the
Dandakaranya area. Now, there will
be another influx from FEast Bengal

I would only like to suggast that
those who want to come now {o India
because of some pressure from Pakis-
tan should, if it is humanly possible
to settle them be sent to the berder
areas.

15-30 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

FrrsT REPORT

Shri Ham Raj (Kangra): 1 heg ta
move:

“That this House agr:cs with
the First Report of the Committre
on Private Members' Dills and
Resolutions presented to the House
on the 30th May 1962".

Mr. Deputy-Speaker: The question

“That this House agrees with
the Firsy Report of the Committee
on Private Members' Bills and
Resolutiong presented {o the House
on the 30th May 1962".

The motion was adopted.

1581 hrs.

RESOLUTION RE: NUCLEUS CO-
OPERATIVE FARMING SOCIE-
TY—contd.

_Mr. Deputy-Speaker: The House
will now resume further discussion of
the following Resolution moved by
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Shri Inder J. Malhotra on the 18th

May 1962:—

“In order to create a coopcra-
tive tempo and achieve the target
of the service cooperatives in all
parts of the country, this House
calls upon the Government to
take immediate steps to organisc
at least one nucleus cooperative
farming society in every State
and Union Territory of the Indian
Urion and to mobilise more vigo-
rous:y all resources and public re-
lations channels available in ‘he
country”.

Cut of two hours allottad for the
discussion, 17 minutes have already
been taken up. There is an amend-
ment tabled by Shri B. K. Das. As
Shri Warior had only just begun his
speech that day—having taken onlv a
minute —and as it could not he moved
on that day I would allow Shri B K.
Das= to move it. if he desires.

Shri B. K. Das (Contai):
move:

“That for the original Resolution.
the following be substituted.
namely:—

I heg to

‘This Housec is of opinion that in
order to creatc a ~o-cperative
tempon throughout the countrv and
to achieve suceess in the rapid de-
velopment of agriculture throueh
cooperative lines. vigorous sieps
should be taken to set up withant
delav pilot proiects for coanerative
farmine in as manv selectod Siates
and Union Territories as possikle”,

Maw I speak also?

Mr. Deputv-Speaker: Bnth the ori-
ginal Resolution anq the substitute
Resolution are before the House

Shri Warlor (Trichur): Last time
when T had just besun ts speak in
support nf the Resolution. T wanted
only to bring to the notice of the
House that this problem has been en-
gaging the attention of nnt onlv  the
Government but also of the public for
sometime now. But actuallv thers are
many questions, both of an ideolngical
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nature as well as of a practical same people are continuing in some

nature, which have to be solved before
a large-scale attempt to introduce co-
operative farming can be made.
Actuslly, the problem is now between
a rabid attack from the Swantantra
Party and people who are following
that ideology and the diffidence, natu-
raj or traditional, of the peasantry in
India.

As far as the peasantry in India are
concerned, they are alwavs susceptible
to suspicion because the entire edi-
fiee is built that way. Industrialisa-
tion has come only of late and actually
all the problems more or less centre
on the rural population of India. So
this peasantry which had been the tar-
get and victim of exploitation for cen-
turies on, take everything, whether it
is advantageous or otherwise  first
with a grain of suspicion. Hence the
idea of co-operation is also taken with
a grain of suspiclon. The co-ope-
rative movement in the urban
areas has come to stav. In the
rural areas the movement first took its
root in the form of ecredit societies.
naturallv because the land was owned
not by the peasantry or tenantry hut
bv landlords. These credit societies
were also under the control of the
landlords. The real tillers of the snil
did not get any benefit or as much
benefit as they ought tn have got.
Hence susnicion about these credit
encieties b-uzan at that time. Now,
all of a sudden. wa find that these cre-
dit societies are called service sncieties.
T know as far as these credit sorieties
are concerned, wherever and when-
eve- thev are formed. that they arc
not wvlable economic units. Some
attempt has been made to maka them
stand on their own legs. Most of these
credit sncieties which were earlier c¢nn-
trolled bv peonle who were not lonked
uron with favour bv the vast main-
=itv of the prasantry are now consti-
tuted into the new societirs with the
same pennle in chares, Thev have
onlv chaneed their beard and nomen-
clature. So pennle do nnt take them
very lightly. They think that the

other garb—a more modern garb.
Hence these service societies also are
looked upon with suspicion.

The idea of the peasantry or the
thought current among the peasants is
this. Whenever there is an advantage,
naturally as in the case of other per-
sons, they will also grab at it. But
whenever there is a slight disadvan-
tage, they are not ready to take any
risk at all or even to experiment with
new ideas at all. Hence it is wvery
necessary that the entire structure of
these credit societies which had been
now renamed service co-operative
societies, their working, their manning,
their procedures, the history at the
back of these societies—al] these must
be gone into and new confidence ins--
tilled in the peasantry. Then only the
service co-operatives are going to
function properly.

After all these years, spending so
much energy and money, we will rea-
lise, if we go through the results of
the statistical rcports and research
work done in the matter of the work-
ing of co-operative societies, service
societies and farming societies in this
country, that we have reached only 80
per cent of our villages. At the same
time, we will be amazed to know that
only 19 per cent of the rural popula-
tion has been affected by them. The
vast majority of our people are living
in the rural areas. Not only that It
is interesting to note that in our
country the population is always in-
creas’ng by leaps and bounds in rural
India and not in urban Tndia. In such
circumstances, if only 19 per cent of
th= people are touched. we can say
that we have not touched even the
fringe of the problem.

Another point is that there are ever
so many societies which are liquidated
—credit societies and other societies.
Whv these societies faced such a situ-
ation and how they were working,
must be the subject of study. Then
only we can understand why the peo-
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ple did not support them, why they
did not enjoy the confidence of the
people. We will know that whatever
credit the Governent had allowed had,
in the long run, been swallowed by
some people, and the societies closed.
Compulsory liquidation is ordered and
they do not transact any business. If
we make a study, we will find that
most of these societies do not run on
proper lines. Thousands and thous-
ands of subterfuges are employed.
Benami transactions are resorted to
and the money is all grabbed.

I will give some illustrations. Take
the multi-purpose societies. Every-
where wherever the co-operative move-
ment has spread, you will find multi-
purpose societies registered, without
any specific or special purpose by &
group of people. Their main husiness
is something hidden. This is actually
what was happening also. Whenever
Government sponsors a scheme, say,
a colliery scheme, the multi-purpose
society goes there like a serpent and
grabs it. If Government announces
a cashew nut or plantation scheme
on the co-operative basis, the very
same rmulti-purpose people go there
and grab that also. If the commu-
nity development programme gives a
village chakki for co-operatives, the
same multi-purpose people go there
and get that also. Whatever comes
in handy is swallowed by these peo-
ple whose society has no specified or
special purpose except that of grab-
bing.

The Deputy Minister in the Minis-
try of Community Development, Pan-
chayati Raj and Co-operation (Shri
B. 8, Murthy): There are no multi-
purpose co-operative societies.

Shri Warlor: I wish I would get
some time to speak to the Minister
afterwards, because my time now is
limited. I will explain these things
then to him. If he has not looked
into the studies made by the Govern-
ment of India and State Governments
as regards the working of co-opera-
tives, well and good. He can carry
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on. This sort of thing must be stop-
ped. Restrict the number of people
who are actually engaged in the
management of the co-operative
societies, working and non-working.
The central idea, the origin of the
co-operative  movement, everything
denotes that it is to help those peo-
ple who have not got the capital;
that it is to help those people with
small capital to come together and
save themselves from huge capital
and huge exploitation. But, this is
not being done.

I can quote instances. Take the
case of Rs. 14 crores which the Gov-
ernment of India gave for subsidis-
ing the ceir industry. Wherever the
coir business is at a loss, the co-
operative society is debited with it.
And, wherever there is a profit, the
private owners swallow it. This can
be done because they know how to
do this. Businessmen are business-
men; and they know how to make
money.

These things have created in the
common people a feeling against the
movement throughout the country. 1
do not know of all the places in the
country. But it is more or less the
same everywhere because the pea-
santry is the same throughout the
world, and they are afraid to come
into service co-operatives,

I now come to the service co-
operatives. Simply by changing the
nomenclature of a society you can-
not make a service co-operative.
There must be an element of com-
pulsion, economic or otherwise and
also an element of ‘voluntariness’,
The element of compulision comes
like this. I am quoting an instance
in our place. There is the lake bed
cultivation. It is a huge area and
one single individual cannot raise the
bunds and have the water pumped
out. Naturally, the cultivators of
small holdings are compelled to come
together to raise the bunds and to
have the water pumped out into the
sea. 5o, that sort of natural com-
pulsion is there.
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So also in the mountain wvalleys
where it is very difficult for an indi-
vidual cultivator to go and stay there
and cultivate. There also people
come together for certain special pur-
poses.

If Government make a study of
these problems, they will see that in
every place there will be some com-
mon factor or other. It might be the
erosion of a river or floods in a river
or might be attacks from wild beasts,
something in cammon which will
bring all these cultivators together.
If the cooperative movement tackles
that problem, then, the confidence of
the people will be there. This must
be attended to.

Then, another problem comes. A
change has come about in our irri-
gated agriculture. This agriculture,
irrigated agriculture, is assuming
proportions for the agriculturists.
Formerly, our poor peasants and
agriculturists depended, more or less,
on rain water and water which was
available through small canals or
rivulets; and the main manure was
from natural resources. The rivers
carry the silt from the mountains or
some green manure or something
like that.

Now, by the damming of many of
the rivers, possibly, all the silt that
would be coming out of them as
manure, is now stopped. Only sur-
face water is flowing into the flelds
and, thereby, the natural fertilising
is not there. That is one problem.

Mr. Deputy-Speaker: The hon.
Member's time is up. Fifteen minutes
is the time allotted for a speech on
resolutions.

Shri Warler: I have also just
touched the problem. Two minutes
more, Sir,

Mr. Deputy-Speaker: I cannot al-
low. The hon. Member will have to
wind up. Fifteen minutes is the
maximum time.
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Shri Warlor;: I will wind up, Sir.
That is why this problem has been
taking too much of our attention. It
has to be tackled from different
angles. Unless we have some sort of
machinery or some sort of organisa-
tion to tackle this, it will not be effec-
tively done and we may have to
suffer for that in the long run.

Our people are realising that this
is the only method in India, which is
a highly populated country, where
land is not available in plenty, where
industrialisation is not as much ad-
vanced as it can absorb the surplus
population from the rural parts.
Therefore, the only solution is to de-
burden the land, to have more inten-
sive cultivation, as far as possible,
and to bring in a sort of a newly
mechanised, modernised farming with
the help of Government. For that
the co-operative movement will give
a great fillip. And, I hope this Resn-
lution of my hon. friend, Shri Inder
J. Malhotra will be supported.

Mr, Deputy-Speaker: Shri B. K.
Das.

I think ten minutes each will do.

Shri B, K, Das: Sir, the speaker
who has just preceded me pointed
out the difficulties about our co-
operative problems and also the diffi-
culties that the cultivators are facing
in tackling the problem of agricul-
ture. Really, we have a bitter expe-
rience. Qur cultivators are not able
to take risks. They have not the
capacity to invest and to procure all
the requirements that are necessary
for proper agriculture. It is for this
reason that service co-operatives
were proposed; and we have taken
up the problem of service co-opera-
tives,

When we proceed on that line, we
have in our view the programme of
co-operative farming also. But the
regret is that we are not progressing
in that line as much as we desire. It
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1g for this reason that the Mover of
the Resolution expressed his anxiety,
and, to a certain extent his anguish
also, at the progress in the line of co-
operative agriculture.

The report that was given to us
about co-operative by the Ministry
of Community Development and Co-
operation shows that there is a pro-
gramme for the setting up of 3200 co-
operative farming societies in pilot
projects and that for 1062-83, the
programme is to organise 800 more
farming societies. What was the pro-
gramme for 1961-62 and how far we
had been able to achieve success in
that is not mentioned in that.

After a study of the co-operative
farming that was in vogue or is in
vogue in our country, the Study
Group found it necessary that we
should have some pilot projects. The
Study Group made a tour of the
country and found that there were
several societies which were running
on proper lines; but there wore a
good number of societies which had
many defects. Those, defects could
not be corrected unless some of the
pilot projects were taken up. So,
there is a programme for 3200 co-
operative farming societies in the
Third Plan; each district will have
about 10 schemes under a pilot pro-
ject and there will be at least 320
pilot projects during the Third Plan.
But it was not done in 1961-62 at all.
In the Plan it is mentioned that
about 60 districts have been selected
for starting those pilot projects but
I am not aware how many have been
started or what has been the experi-
ence. Of the 60-65 districts selected
for carrying out the programme, we
do not have any data or experience.
‘We have not made much progress
about service co-operatives also. In
our programme of service co-opera-
tives, members could get all the re-
quirements; they could get loan and
also other consumer goods. The idea
of co-operative farming is pooling of
the land and its joint management.
We have to go a step further from
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the service co-operative to the co-
operative farming and that was the
idea behind the starting of co-opera-
tive farming. To begin with, if we
could have some progress about ser-
vice co-operatives, it would have
been much easier to go in for co-
operative farming also. It is neces-
sary that in the co-operative farms
we have already in our country the
programmes have to be reoriented in
many cases and correctives have to
be introduced. Because of lack of
experience, knowledge, money and
other things we have not been able
to run those co-operative societies on
proper lines. The study group laid
stress on pilot projects. It is neces-
sary that we should start pilot pro-
jects first and their experience has to
be utilised in other spheres. In order
to achieve success coniinuous effort
from the people as well as from the
Government is necessary. In the
pilot projects there is one great ad-
vantage that the Government parti-
cipates in the share capital. Capital
becomes a great handicap in our
farming societies. In the pilot pro-
jects when Government takes up a
share and advances money and loans
also and supervises their work and
tries o run it on proper lines with
the help of the extension workers
attached to the community develop-
ment projects, there is every hope
that the pilot projects will be suec-
cessful and from their experience the
cultivators who will go in for co-
operative farming will be able to run
their co-operatives on proper lines.
So, 1 have stressed in my amendment
that pilot projects should be taken up
at first and the programme that we
have taken up for ourselves should
be fulfilled so that the other societies
which will be started outside the pilot
projects may succeed.

Shri Parashar (Shivapuri): Sir, at
the outset I would like to thank the
hon. Mover of the Resolution for the
opportunity he has provided this
House to discuss this subject which
is so necessary for the development
of our couniry. For the proper
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understanding of the development of
the co-operative movement, it is es-
sential for all of us to have a clear
picture and clear understanding of
the well defined functions that we
have to perform for the development
of the co-operative movement. I have
come across ocecasions when very
confused thinking has been expressed
by persons regarded by us as very
eminent so to say about the move-
ment and its econoinics. In one of
the conferences the word ‘consumer’
was being used in connection with
marketing which was being discussed
and it was said that in order that
the producer might get fair price for
his produce consumer co-operative
should be started. It is the producer
who supplies the goods: it is not the
consumer, Therefore, it is most essen-
tial that whether we be officials or
non-officials we should have a clear
understanding as tb what the co-
operative movement is what are its
functions and where it leads us to.

Without intending any disrespect
to the hon. Mover of the Resolution,
I may say that there is something in-
coherent in the body of the Resolu-
tion, The resolution reads:

“In order to create a co-opera-
tive tempo and achieve the tar-
get of the service co-operatives
in all parts of the country, this
House calls upon the Govern-
ment to take immediate steps to
organise at least one nucleus co-
operative farming society in
every State and Union Territory
of the Indian Utiion........ "

It appears as if we suggest that in
order that our stair case may be good
we should first erect a good
pavilion. After all, if service co-
operatives are properly organised and
successfully run, they may lead to
the formation of farming societies. Tt
is not that farming societies may
lead to the success of service co-
operatives. We create a service
society to run some services to the
farmer so that they may know the
advantages of the co-operative move-
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ment and in the ultimate analysis
they may organise themselves into
co-operatives farming societies, That
way it would lead to better produc-
tion and better amenities for the
members of the co-operative societies.
We have reached a stage where we
have got to organise some refresher
courses and some conferences and
some congresses. Howsoever emi-
nent or educated we may be, we must
realise that this co-operative move-
ment is a technical subject. It may be
a subject where only a very small
technicality is invelved, but vyet,
sometimes, the leaders themselves
may be confused with the working
of this movement. What happens is,
we sometimes quarrel with the Re-
gistrar or the Deputy Registrar or
the Assistant Registrar. Then there
is a guarrel between the officials and
the non-officials. The Registrar sits
tight with the bye-laws, rules and
regulations. We being ignorant of
these technicalities, say that they are
bossing over us and that they do not
listen to public opinion. All sorts of
things happen.

16 hrs,

What I mean to say is that we
should know what amenities have
been provided by the Government
for the education of the co-operative
workers in the country and what
fields or scope have been provided for
the non-officials for the education or
educative wvalue of the masses at
large. Now, I must thank the Gov-
ernment—and [ congratulate them—
for having provided a large oppor-
tunity for refresher courses and
member-education and non-member
education in respect of the co-opera-
tive movement. There are instruc-
tors throughout the country going
round from village to village and
from town to town, giving an idea of
the rudiments of this technical mowve-
ment to the members and prospec-
tive members. Then there are clas-
ses being started. Then there are
some institutions being organised by



—— )
8401 Resolution re:

the Government. We should sit
round, take this opportunity and in-
vite our colleagues from outside to
take part in these organised camps
and schools and institutions and
learn to man them and manage them
properly and to take advantage of
them. e

In the same way, there are nomn-
official agencies also which have got
to be taken into consideration, and
we must take all these factors into
consideration, namely, the officials,
the non-officials, etc., and organisc
these institutions, I am much morc
in agreement with the hon. Mover, 1
have praise and appreciation for the
feelings and the spirit which lie be-
hind this Resolution, and [ com-
mend it.

So far as I have been able to
understand il, the spirit of the Reso-
lution is this: the Mover wants to
have a tempo of co-operative deve
lopment, He wants that a tempo
should be created to such an extent
that the co-operative movement may
be successful; so thalt the movemen:
of service co-operatives may also be
successful; so that co-operative farm-
ing societies may be successful. That
appears to be the spirit of the Mover.
I am in full agreement with it. I wish
every success to  the  co-operatlive
movement. 1 hope that my hon.
friends, especially the Mover, will re-
draf| the Resolution in such a manner
that it may be of some value to the
country at large.

The Government also may take
specific and pointed inspiration from
the Resolution and take some steps
towards its implementation. With
these words, I commend the Resolu-
tion.
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BT FH 0 (47 97 79 & ar6 W
& a1 a% sz ¢ fr gt @
Fm oA R cuE =, sdifeaw o
AN ZH, I8 eF 98 oA, §aq = & &
foam a7 9T # A wgd 2 fr agar
 fr A & 3¢ %o v g7 R
X T ATHT W T FU, [T
9 FH T F47 A 7ol AT &
9Ed H 78 A% &% fF 3w agdw
& FTHATE a4 F (7 T 50ar Fr2%
A 3 a3 7T F a7 fFArer v &,
9T F A 2, AT IT qAF g€ w7
GUEH AG! IH aF F1E JETAE AT
AR O AET FAGHRAT & 1 AT AT 77 FF
39 & F2 [F ogr § 3o Tga ¥ woq
T THEST FT T E A _9AT AT
TFE 3l fwar a9t fad s vy 9=
F g fFar s s@r e faw
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fem &1 s qfesr w7 AT @
IT faq T9q &1 98@ & AR Al
92 g%ar g !

Za<l 79 gg wiar § fF o 72
a3 dfare 2, wRA gt 2,
I F3wC AW Fgla &1 o &
T &= aq ¢ fw ag S ger -
fea 1 a1 st|r 47 9@ o fear ad
TEn A e &1 adw geae
fear wmar | 7@ v w7 @ fod
qiT s aft feazdi fag gu v
¥ foamr 4 gt & w9 wTE 9Tw
frama #1 qoig 37 & o 71 99
¢ % 7z woar A waATA @9 FA-
e wf & gair w3 9k g2 &9
THIAT TF | 93 39 A1 G764 A Aga
P WAl IATAT g, AL A IA
§, i 9w sTar & oA 9T i
; Tl A = ag a W amw ==

F1 AT FT § | W 99 ) aciy
A ™ F2R € v ogw o e A
A Bt ATE & a1 faer ST AR IEE
a1z eer<r smracler s g1 smaf |
7 ST AT qHEal § | fEEm we
FAAT GHEQT & | afew  wwoden
1% FA17 ¥ fad w9 I @ g4-
feq agf 2 & | w9 5@ 1@ #1 g™
@ 7 fF 99 aw smfes
gam, ey doedr g, wEw e
am fram i geadr i argemT
FTLanEar ZiMY, 3% F9 aF fEam &
FH &7 99071 | §F AR 9 gH
¥ T G AT AT | IEHE qIE ITR
&t fenft | 99 ava & f@F s =g
feara ¥ fag +1€ gaom 7@ &1
ar s fex &rd &8 a4

Felt FHE O] ¥ oW ad
7dr featet & ag agdts sam § aff
a7 @t | fraTa awear & fr see-
Hea i o forfr o feeat
& i 7% ate awa A qw § fag
TET & Feata &1 AfEw SO wEe
9T Tt ag It o w3 At
qadt & &, J 7 5 A 7 <
T o & A feamt ®r e @
T qH IFEE0 G ATHNT AT T #
& @ e 1 fFama awmar @ fF
g, faee aFar & R 987 g
wifew && 7o A) FE § O w7
fagre # Fifrw Y & AT AW
famrer &1 =k 7g ag o s @
fr s gw R W gwesT § wET
@ g sex fawstar A S
w39 A e gEIC AR ST
& 7g g Aeawfaw 1 A9 w13
&\ A8 qar ad f F woAr ac FAT
2 a1 gu% 412 A0 F4T AT A H
Fgi o | 1Ew fod freram M &
A Y e § A AT alwTT
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aadieft A7 FY T€@ T | qE FeAl
afy 7E & i wnr S ads
F WTTTE 740 § | T2 W9 UF AEady
Fard &, foe @< 7717 8 | g% FTE-
F AT TEHT ATH 429 2 §, AT 9TAA
FEZA ¥ TER Am A TR g,
frrema S aatd § | FgAr S
ZfF A gy AT Aw AT} | IH W
q9TaT ¥ AFF W AWma g A
RIgA g1 oSmgar |

oI a8 ALt wwaan =fge
fata o1 747 € 79 fag 7z -
[ F FTER AL ATAAT L | AT AAAT &
f& s gm0 = wrE faa & w0 w4
A AR AAT QY1 | F FEAT WAzAl g
f& w9 Torar ga w@tzfeat & deq
7 azd | fara qod g9 23 #1317
& ®1E war frara wie T arem w5
O wod gwEm T WA faer w1 W
T FLAT A5 &1 | A gEST XY
Al amgd qzAT A F A€
2| 91 oF GT a1 37 T QAT K
FTLATE # WO a9 9% F fag e
& @ N1 71 AT IqF a1 T=41 57

gfram g e |

TF 413 #IT | T gH & I
fre < 9 F37 @1 999 T ¥ A<
frrar s, foa% o 18 w19 AT
gAY | 9B A1 H WY AT a9 09
| # sTar q1 7 TR w1 AN We-
14 940 91 HT W9 WEHAIH FE&T
fear 1 &1 S BT qra wreg aw e
e F Fqr F19 FOOT ¢ AT FGA
for Wiftamr @ter Y, ar & $a w9
T W0 AT AR BE FA Afeq |
# @1, 7Y 45 "war | AF IFCC 54
Y wrea 7@ &1 F g7 T ¥ aefeenan
F oy R GRv g § S A WA g1
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FT qHAT, WrOW WL AHEG F G R
AN W A I T ¢ IAET WATH!
e &<ar =rfeg |

&1 ag ot Frafiegna @ goa o arde
F@r g | 9y & fag &
®%% & fau, I v ¥ & fag,
ot vy & fog ag =0 & B oW
St anfaat & 3wt g fFar I

% fagras awré § £ 79 TR
# fam o fr & 7 3a7 & f fram
Ft waifea agdler § mfaer g9 &1
o< § FfFa vud femmar € gAn
ifge siorfe & F fagedt Twr ft
FET 4T | TH FTH H FAS 7 AT AR
faaar wgt g =rfey wife o foamar
1L ®2 ®1BAT FTIAT 2 | AT AT |
¥ %29 & & dr el TeaT g A
AT e @A a0 wmwAr ) qfea
IR " oy Ffaw T wr o aa g
UF R A A F1 A AT AGT § |
wa 99 3§ f5 o7 v #faw 49
FIATTLET FH § A A1 G @A
2 | 9z 8 I9F I ST AT Tl
W & A =T FE AT oA
feam #1 G FX AR F1 &=Tfgamg 7T
HAT Q0 FAT MET | W ITHT T
Gifig w1 F T TG A AT | g
WRFHR & AR @O R AW FF
2ar 2 fr 3R 9. oo $ad & fr aw
gFest g vy, dugr T@ikg #r
T @O § | AfFT 98 TF T [
& fF gw o ghz3r gMar gw X § o1
qNTH WIGHT FHTT ENT IADT 4T AT
W< 59§ FT IAH! VG @Y faar
ST | IAN Fg1 wren § fF ag ama qA W
Ao TAVTA 4T FeAT HIgd TAATGH
§ W q&d & 6 T A & e S
EOT | SEET WA ITH! AGH (Ao
W agas 7 ¥ o Wit w1
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T TR TAAHE F1 THAT T 0 F6
wfgg

st wgwm (JAW) ;o IuTsme
A<, g W1 qE9 HAT § 5 wedT
s ® gzt &fw  afafaar awrd
T gEeT q fai s g | Wh we
& ot afafaar T 98 TEER ET T4
EXETIAT @IAAT | ST AT AN § A
SATET EY A S 91K A1 10 e
& AT T W99 g9 § Gl TG § IAH!
I feeaT 7t faar smom foqem sasr
faeam =nfgw | 9t wigh 98 FramT a8
T HT T8 T @R | T AR Heqww
¥ UF T FT IEME AT AEA E |
G W T ATH GG & | TR
afafq T 41 | 399 % Fr@wid F1
mifeer far T 91 | 98 SETEdT AW
IR AT F I H A9 @ g uR o
framt & s & 9 § FOAT 9T AR
dre 7 o MU & | dE AT aHe
agT &1 gt |

[

AT g e i S & el o
FATHY WY A | T A TEHA g1 Tt
# v gm0 T S SN Y 3T g
T T ATFAW FT G E TAH IR @A
AT FTITA R G | T AA RAGFEH
t s wegy W @ B g e
W TELEIST I

Shri Guari Shanker (Fatehpur):
Sir, I would like to say that the co-
operative movement from  jts very
inception was confined to credit socie-
ties. In 1904, the first Act was passed
and credit societies were registered.
Then there was the Rural Credit
Survey Committee Report and now
we have before us the Balwantrai
Mehta Report. During the last four
or five years, we have had so many
changes. First there were multi-
purpose cooperative societies; after
that, we had large-sized cooperative
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farms and now we are having service
cooperatives.

I am not here to oppose this reso-
lution. I simply say 1 quite agree
with  the principle of cooperative
farming, but I would also like to say
that this resolution is premature.
There has been much tension about
this  cooperative  farming. People
were given to understand by certain
political parties that the land will be
taken forcibly from them and they
would no more be owners of their land.
Such sort of propaganda was going
on. But we have to form co-operative
farming societies voluntarily and not
under  compulsion. There is much
difference between these co-operative
farming societies and the collective
co.operative farming societies. Here
there is absolutcly no risk of the
ownership being eliminated. But still
I would suggest to the hon. mover of
this resolution, let the things come in
a natural way. We have just intro-
duced the service co-operatives. Let
us sec the working of these service
co-operatives. Let an atmosphere be
created in the rural areas and let the
pcople living in rural areas under-
stand what is co_operative movement.
There is no use forcing this scheme
from above. There will be absolutely
no purpose served if we introduce
scrvice co-operatives and we give a
target that within a fixed period the
entire country should be saturated and
every State must have a service
co-operative within an area of the
gaon sabha with 3000 population.

Sir, I have been connected with the
co-operative movement. I have been
the Managing Director of the Central
Bank in the Fatehpur District for
eight or nine years. [ can understand
the implications of the co-operative
movement. I am convinced that if
there is any method if there is any
way of bringing about a socialistic
pattern of economy it is through co-
operative movement. But it is oniy on
one condition, that the co-operative
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movement in run with sincerity and in
a proper manner. Then, of course, we
can attain that socialistic pattern of
economy.

Therefore, what I would request
the hon. Mover of this resolution is
this. Let the members and those who
have joined the co-operative move-

ment in service co-operatives be
prepared. ‘They should first of all
get the advantages of the service

co-operatives. The scheme is very
good; I quite agree, provided the
implementation is done in a proper
way,

But there are certain defects and 1
would like to just caution those
things. I find that there is some
political play ip the running of the
co-operative movement as well, There
has been State's share participation
at the stage of large-size co-opera-
tive societies, then Central Bank and
other societies. If there is  State's
share participation, that should not
be made a rule that they chould
nominate the directors over those
societies so that according 1o their
own sweet will they may turn the
majority into a minority and a mino-
rity into a majority. The other
day, when I was speaking in the
Consultative Commitiee 1 pointed
out some instances of my own State,
the State of Uttar Pradesh, where
there is political play in running the
co-operative movement. This is very
unfortunate. This movement should
be above party spirit because this
movement is confined to economic
development. This movement will
actually solve the economic problem
of the rural area and, therefore, this
should not be made a political arena
of our party feelings.

There is one thing that I have to
say. I have seen the amendment and
the main resolution. I do not find
any difference. The amendment
suggests that there should be a pilot
project. If we study our Third Five
Year Plan we will find that we are
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going to have pilot projects in a
natural way. As a matter of fact,
these pilot projects and the running
of these service co-operatives are a
corollary to bringing in, in the longer
run, co-operative farming. Therefore,
let the poor peasants feel and realise
that now they have started getting
their resources and they are able to
produce more yield. The main pur-
pose of service co-operatives is to
increase the yield per acre of the
land. We feel there are holders of
uneconomic holdings. They are not
able to secure manure, irrigation,
seeds elc., at the proper time There-
fore, in order to pool the resources of
certain other members it is better to
form a sort of g society. Then there
is proper arrangement to get manure,
to get fertiliser, to get good quality
seeds etc, Let this experiment con-
{inue and let the tenants realise that
these service co-operatives are giving
them some benefit. Then jn the
natural course they themselves will
be a'tracted towards this co-operative
farming. If you enforce it by pas-
ing this resolution or by any other
legislation, I say, it would not prove
congenial at this stage. Then there
will be enough chance for all those
political parties who are talking
against this co-opcrative farming to
do their work. What I say is, so far
the members of the co.operative
movement have not been able to feel
that this movement is their own be-
cause certain schemes are being
implemented from above. There is
the scheme of the State Government.
There is also the scheme of the Gov-
ernment of India. A circular is
issued to Rajasthan and other States
that so many service co-operatives
are to be formed. The Registrar
issues the circular to the Assistant
Registrars and other officers. Then
what happens? Resclutions are pas-
sed and one fine morning all the
multi-purpose co-operative socities are
converted into service co-operatives.
We do not want such sort of imple-
mentation. That will not prove
beneficial.
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Sir, in the end, I am not opposing
this resolution. I only want to say
that there is no difference between the
amendment and the resolution. My
only suggestion is, let this resolution
be withdrawn at present being pre-
mature, and let the congenial working
of the service co-operatives itself
convince the micuibers to accept this
and towelcome this co-operative
farming.

st o () o gereae
HErEE, F-ARfeq wifHer 3w 3w R
faw frgraa & @rmms fag gl
9T, T AR AgT AT AT T &Y
wrETTE e gu &, @dr 97 F=ar el
g d, 91 7 & 7 aiferde & < g,
FE afdq F § 1+ = Al F qwgd
FFAT 51 Er g AR AAGL T AT £
T A 3 &t # wrd, ar wagl #)
Azl faady, awd 7 Fwear gw

gRit 5 a1 faer 7 daT 9T ) 39
Famaregfee dar g

i ra # feafy ag & fe R
a1 19 @7 § A uF 49 & @
& T ai A1 I § W 0 49§
IR TR A F Taaa AT &7
Y OF 4 & | 0T HeT FTH 7 #T
ag & 3% a9 T GAT (FET A7 ALY 27
TFAT | T AT GRTHGT TAF @Al I
UFA T A, q1 99 §9 TS g1 AT
HR ATAE F FEA T 3F a9 R AT
o g # o 9wt &, o ¥ g
R H=G WL FATET & aohelt & | 9T
Tt 7 47 e g (6 @ o oo g
T awg § WL AT 9T F AW A A
g a1 | W R-sefEE wifder
MY Fl-grofeq qwaq g amgm, a
fraezr o & 5 w9 framw wa-g
AR el 9 agq g

12 &% § f5 sr-amoifer e
T, Fwfer fowew wrA
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#Gra & qmt 7 foar § 1 FEE ©F
QET GreT A7 qeF g, AT F-AARfeT
afgw o F19 7T F A3, g9 AR A
ot I I FT AT AR F@T
g 1 afT gaR 3w & WRT wrw §
FM AL FET AT § WK GO A
FATE 9T ifae AT wRed & |

fa @M1 & 79 § F9¢ A T%T
g, o1 TATTARFE 19 FW §, T Q9 &
¥ F-ATIAET BIEAT T GHGT AGF
F & | 7 et &1 A1 A A =
g, afF 4@ a2 $77 # fau e fear
W fF 7% 73 ST TEAHE §, wEEeT
T A agi W &, 1 5 faug & fewead
Fanafes FIdu A F@§ 1 EU R
T § afeas #1 %A fFaT 1 g T 97
g fFgaeqarad, afe
Fl-ATqLfed HHT g "Tew fafreT
FT, FAK qoF & AR TF *
Tz a3 fgrl #w1fema g g faw
&9 T GF g, AR TERT qHE
FEAT AT | AT TEH B F@ §Q
AT 9aT &1 o F1 A1 afeqfa g ag
et & fgdt g€ o€t & 1w s
I, FAT a9 ot 9= 7 g7 9"
7§21 T §, I S F i i A=
G231 7K1 & | gH ot 39T & G 7
fammar wnfed | aga #% 9 AR @G
Faarfz FT 1A FAIL T&T EIT &1 TR
B qFT I g F TIATE | 7 q«w
F T & AT § g W AH A9
AT AW Fgd § fn sar daw
HIATAT | AT AT d9E @y ?
AT woeAY € 9 1 /W A9 g
F1 a9 339 & | MR FATT faTa 99
A F1 3[@ T | g AW E W, A
wfesrdr v 43 § 99 91X, 3T ¥ A Fwgw
TR g o I w9 7 Ao AT
@Y g, ag o wefer wfdT ¢ B
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FHAM N AFAT § | AR WX
FHATTT 3% 3% A oy oY gx
T EFNG | R F A ATgfFa
HEAI AgT I § | a8 faeqar &gt aw@
& 1 T WA § d wAF SF T@
TR AGE F & | 99 T AGH graT
g ar saar fusardr i1 dwe
& fa ax 4 ¥ st g @Y FAT e
TR & /T T 37 I wrdl & | 9 Fgt
9 T AR Z 14T § a1 JqFT AAH]
¥F Fear Tifed, 99 wgfa < ws
AF FAr @

W {7 3T &1 F2A0 g § %
ag A1 HT g T8 =T g A Tq@H
¥ QiEF TAdT FQATE |

Shrumati Lakshmikanthamma
(Khammam): Mr., Deputy-Speaker, 1
must congratulate the mover of th:
Resolution for bringing forward such
a Resolution. I myself agree with the
spirit of the Resolution and I think it
is perfectly all right. 1 am a fanatic
myself, as far as co-operation and co-
operative farming are concerned. The
mover of the Resolution is right when
he says that we have to create a co-
operative tempo because, as we all
know, co-operative farming is quite
different from collective farming. So,
unless the tempo is created it is not
possible for people to come together.
Also, the voluntary nature has also
to be there. It is not possible to
bring people together and make them
form a co-operative farming society
unless the urge or tempo is there.

Even though the Rural Credit
Survey Committee has stated jn its
report that there should be larger
societies, the Prime Minister has him-
self ultimately agreed that there
should be smaller societies, such as
service co-operatives, covering
smaller areas, in view of the fact that
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they will cater to the needs of larger
number of our people.

Then, there is absolutely no contro-
versy between service co-operatives
and co-operative farming societies, As
we have always been saying, the
three pillars of village life are  the
village school, the village co-opera-
tive and the village panchayat. Even
Gandhiji has stated in one of his
articles in the Harijan some years
back—I do not remember the exact
date now—that it is far better to
divide the produce than to divide the
land into small bits. In view of the
faet that there are scveral landless
labour, 1 always belieye the mere
implementation of land reforms may
not solve all the problems of the
landless labour but, to some extent,
it will solve the problem.

Now the implementation of land
reforms is proceeding very slowly. 1
feel that all the States should imple-
ment land reforms as fast as they can

When I was a member of the State
Assembly, 1 put a question about the
number of co-operative farms and
how they are functioning. To my
surprise, I found the answer was
that co-operative farms are, more or
less, a failure. I do not see why they
should be a failure. I feel that there
must be something fundamentally
wrong with the way in which we are
tackling these problems. Because,
when such replies are received from
Government the natural reaction of
people is to wonder whether co-
operative farms will at all ever be a
success. I do not think it is a correct
policy. Some investigations must be
made to see why there are such
failures.

Mr. Deputy-Speaker: The hon,
Member should conclude now.

Shrimati Lakshmikanthamma: 1
will finish in two minutes,

We must see whether the gestation
period is taken into account for
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assessing its success and whether
proper facilities are provided.

As far as I know, there is no agri-
cultural scientist attached to any co-
operative farm. I feel it is essential
that such scientists should be attached
to each farm. Also, there is no use
of starting a co-operative farm in a
desert and then saying it is a failure.
I know, for instance, that some co-
operative farms have been started in
areas where they cannot be a success.

Then the Resolution also says ‘‘to
mobilise more vigorously all resources
and public relations channels avail-
able in the country”. Here we have a
wrong  impression that socialism
means giving doles.

Mr. Deputy-Speaker: The hon.
Member must conclude now itself and
give five minutes to another sister of
hers.

srt worhE Jwdt (TETS)
IR qR e, #§ T a1 fegfa & A
# TG WeT FgAT AEAT § | G
o qraTRE # 2 fael & 97 /0 &
T @ aF ® fow wiger a8 § ) "
o & f & i & faw & o Ty
T} qedt §, goT e o9 g g fE
AT RIAN E | TR AT qUH
AT O AR F U /ST @A & fAu
o o< fgma & o 7 g1 a1 ST ST
& EY T &, 79T W qF & A
T FHT & | 59 aE ¥ I arw a1
@ &, T WY I a8
g F fag 7@ aw T & @
7 & fau over 7 &, @ @ g
srrg @Y & 1 #F wredy § F s I
AEEE F AT IR FE e
AR |

feesft & &7 wror §e ATl XA
T § AT aff feeelt F o foerd ot B
wia § fom # fag &1 sAmaTg 0
Wt T AT T g, fom ® fag o W
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F T AT T 8 | I I W
Seickeik o |

IO AP ;. TG TEE R
ahfr sfMrFa g2 | o waw
Cicd

st Srote HWE © 9EE 9
TS Gt FC & foOq oI 7E § | 99
FT I1fzd 91T IAFY THT & | TR
w191 =J1fed fF g & fag #9i g
1Y §F19 a9 # fag gt ar 2 @
|7 T wEH w1 FAT Agy e
IR TR Wit faa fi g A seR @
&w e Fe fagr arar g 1 wew
=fed fF wm That &1 91 § oife §
wo fAT g7 &7 & 1

% ag ft Fgm W § f5 o
O AT FT A IHA G IgagaT aEr g |
I 9§ & o HR A F TE
g adfafmm i g g A
ARz 1 T1fed i 9T 98 7eT w3,
e #1 A1fEd fE S 797 AT 7,
IAHT IHT BT IALT FL | HAGF, T
W A dgr Fe Aedl g fF a0 &
AR F A IAFY grvd aga @q g,
IEHT GERA FT AT FIT FL AL I
A M A S AU FI |

The Deputy Minister in the Minis-
try of Community Development, Pan-
chayati Raj and Co-operation (Shri
Shyam Dhar Misra): Mr. Deputy-
Speaker, Sir, though I consider this
Resolution quite unnecessary, I
welcome this opportunity to explain
the position regarding co-operative
farming societies and the service co-
operatives in general to this House.
This Resolution can be divided into
four or five points, The first point is
to achieve the co-operative tempo, the
second is to achieve the targets of the
service co-operatives and the third is
relating the means of achleving this
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tempo and the targets of the service
co-operatives,

What are the means suggested by
this Resolution? The first is mobili-
sation of all resources. The second
is creation of nucleus farming socie-
ties, one at least in each State. The
third is proper utilisation or effective
utilisation of the public relations
channels,

Co-operation had a very chequered
career in this country.

Shri D. C. Sharma (Gurdaspur):
All of us had chequered careers.

Shri Shyam Dhar Misra: That is
quite true, but co-operation definitely
had it. It started quite early in the
Twentieth Century. It started as a
credit movement, After fifteen years
of its creation it got a start for non-
credit movement as well. Till the
time of independence the credit and
non-credit movements were very
limited in extent and character.

The failure of the co-operative
movement has been mostly on three
accounts in this country. The first
has been the poor coverage of the
area of societies; the second has been
the poor coverage of the population
and the third the extent of
the credit itself. When  the
country  got its independence,
only 20 per cent of the villages
in the country were covered by credit
gocieties. They were mnot generally
multi-purpose  but were  mostly
single-purpose credit societies. Only
8 per cent of the agricultural popula-
tion was covered by these service co-
operatives and only about Rs. 40/-
or Rs. 45/- were given as loan to each
member. This was the result of 45
years of existence of this co-operative
movement in the country before
independence.

Within the last ten years much has
been done regarding the co-operative
movement. There have been several
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committees and commissions. The
Reserve Bank appointed a rural credit
survey committee, the most important
committee about the planning and
programme of this co-operative move-
ment. Within the last ten years we
have not been able to achieve as
much as we should have. We cannot
claim credit to have said the last
word or to have completed everything
regarding co-operation. But we can
definitely say that today we have
covered at least 60 per cent of the
villages by service co-operatives, In
place of coverage of 8 per cent of the
population we have today covered
about 33 to 35 per cent of the agricul-
tural population, In place of loan of
Rs. 40/- to each member, today the
per member loan is about Rs. 120]-.
This is not a quantitative but a quali-
tative performance. T am trying to
show that with the increase in the
quantity, in the membership of such
societies. and in the coverage of the
area, effective credit is being given to
the farmers and the agriculturists.
Whercas they got Rs. 40'- per mem-
ber as loan, today the rate is Rs. 120!-.

In 1960-61 the total loan given to
agriculturists in the form of long-
term, short-term and medium-term
loans comes to over Rs. 220 crores.
The short-term loan itself comes to
over Rs. 185 crores. What was the
figure in 1950-51? The flgure was
harely Rs. 23 crores. Therefore credit
to the farmers from the co-operative
societies has gone over ten times
within ten wyears whereas after 48
years or so before independence it
was just Rs. 23 crores. This is good
performance and I think, a qualita?
tive performance by these co-opera=
tives. This scheme, as T sald, had
many defects. One of the defects was
ineffective credit or lesser credit to
the poorer people, to the marginal
holders. People with means could
get more credit, people with lesser
means got lesser credit.

To suggest remedies for all these, a
committee on Co-operative Credit
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under a veteran co-operator, mamely
Shri Vaikunthlal Mehta, was appoint-
ed in 1959. It brought out its recom-
mendations in 1960 and very useful
recommendations were made, Now,
even without security, marginal
holders, small holders are given loan
up to a certain figure, say up to Rs.
500 and, in some States, like UP.
even up to Rs, 2,000 There is no
question of immovable property as
security. Only, two signatures are
there.

Some Members pointed out that
these societies pget their names
changed in one day, that single_pur-
pose societies became multi-purpose
societies the next day and service co-
operatives the third day. I would beg
to convey to the Members, through
yvou, Sir, that this is not the position.
Today we have in this country
211,000 societies ac agricultural credit
societies. Government never claims
that all of them are service co-opera-
tives. Out of this number onlv about
75.000 societies today are service co-
operatives. If we were to use only
the hrand and the namo, as pointed
out by certain Members, we could
have done so in one day. But that is
not our intention. Effectively only
about 75.000 to 80.000 societies today
are giving service functions. But our
plan is that all the 230,000 societies
that will be there by the end of the
Third Plan will be Service co-opera-
tives,

Mr. Deputy-Speaker: The resolu-
tion is “to organise at least one
nucleus co-operative farming society
in every State and Union Territory”.

Shri Shyam Dhar Misra;: I am
coming to that, Sir. It is not a ques-
tion of the history of co-operation.
The resolution itself says that in order
to achieve the target of the service
cooperatives and in order to create
the co-operative tempo, we should
organise one nucleus co-operative
farming society in every State. There-
fore I must say what is the position of
the service co-operatives, whether we
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are able to achieve the target for the
service co-operatives today or not,
whether we have achieved it during
the Second Plan, and whether we are
going to achieve the target in  the
Third Plan. That is what I was say-
ing.

Some of these service co-operatives
even today have achieved these
multi-purpose functions. There is
linking of credit with marketing. At
least in U.P.,, Western UP.—Members
can go and find out—there is linking
of credit with marketing regarding
wheat, In Gujarat there is
linking of credit regarding
cotton. Regarding sugarcane there is
linking of eredit in Maharashtra.
Regarding Jammu and Kashmir itself
there is linking of credit with paddy.
And these co-operatives are doing
marketing, selling fertilizers, supply-
ing seeds, supplying implements,
insecticides instruments ete. up to the
value of Rs. 26 crores annually. So
this is about the service co-operatives.

Regarding co-operative farming, if
we accept the resolution of the hon.
Mover, or the amendment of Shri
B. K. Das. probably what we will be
doing is that we will be setting the
clock back. We have gone already
ahead of what the resolution wants
us to do. What, after all, is the reso-
lution? The resolution says that we
should have one nucleus co-operative
farming society in each State. What
is the result then? How many States
have we got? We have in all, includ-
ing the Centrally administered areas,
twenty or twenty-five, not more than
that. So. according to his resolution
there will be twenty-five societies
What is the position today? Accord-
ing to the recommendation of the
Nijalingappa committee’s report, in
the Third Plan, we are going to have
320 pilot projects in co-operative
farming.

Shri Inder J. Malhotra (Jammu and
Kashmir): I just want to ask one thing
if the hon. Deputy Minister will allow.
I would like the hon. Minister to
clarify when he speaks about pilot
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projects, are these co-operative far-
ming societies formed on Government
land or voluntarily, peasants and
farmers have pointed to form the pilot
projects?

Shri Syam Dhar Misra: I would
come to that point later. He made
that point on previous day also. Our
plans are that by the end of the
Third Plan, as I said, we will have
3200 societies in pilot districts and
about 4000 societies in non.pilot areas.
These socicties will demonstrate the
usefulness of the societies to the
neighbouring areas, blocks and dis-
tricts. Each district will have at
least 10 to 20 societies. Regarding
the particular point that Shri Inder
J. Malhotra raised whether these
societies are on Government waste

land or those areas belonging to tra--

ditional farmers I must respectfully
tell him through you Sir, that only
15 to 20 per cent of these societies that
have already come into existence in
the first year of the Third Plan areon
Government waste land. Unfor-
tunately, in Jammu and Kashmir,
from which area the Mover of the
Resolution comes, out of six societies
formed in 1961-62, all have come on
Government waste land. From that
he concludes that in the country all
these societies are on waste land. In
the State of U.P. for instance, out of
159 societies, 151 are on traditionally
farmed lands. The percentage comes
to more than 95. Similarly, in Punjab,
his neighbouring State, 63 societies
have (been formed during the year
1961-62, by traditional farmers as
against 9 societies established on Gov-
ernment waste land. I can give sta-
tistics for other States.

«ff swATY : I aE FEr TEfAw
# TgAT TEATE L -
Shri Shyam Dhar Misra: I may be
allowed to proceed.

Mr. Deputy-Speaker: Order, order.
Fime is very limited. If he has any
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question, we will see later if there is
time.

Shri Shyam Dhar Misra: Straight.
away, without bothering the House
with details for each State, I can give
the figure that in 1961.62, about 700
societies have come up—255 in the
pilot project areas. They are already
working. I do not say that all these
are the best farming co-operatives but
some hon. Member said on the last
day that they were co-operatives on
paper. They are actually societies
working in the field. I would invite
hon. Members to go and see some of
these societies. [ can give instances—
1 have got them here—of certain
States where they can go and see
these farming societies whether in
pilot areas or non-pilot areas, or some
of the other societies. Before the
pilot schemes of the Government were
teken up, there were nearly 4000
societies in this country. Some called
them Joint farming socicties, others
called them Tenant farming societies,
a third category was Collective farm-
ing societies and the fourth Better
farming societies. All these societies
are being wiped out. A survey has
been made that out of these societies,
about 2500 are there which can call
themselves Joint collective farming
societies, out of which, against there
are about 1500 societies which are
genuine  Joint  farming  societies.
Therefore, the Government  Thelps
them through what may be called in.
centives in the form of grants ana
loans and managerial subsidies, these
societies plus societies in the pilot
projects plus societies in the non.
pilot areas.

Then, a point was made that these
societies are not voluntary in the
character, that the farmers do not
understand what is a service co-ope-
rative and what is a farming society,
and it is the officers who huddle them
up together in the societies and it is
the registrar who creates these socie-
ties,. Well I might agree on some
of those points because, unfortu-
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nately, in this country, the co-opera.
tive movement was initiated through
.Government effort. But that is bound
to happen in an under-devclopad
couniry, in a country which is back-
ward in economy, and that has hap-
pened almost in all the East Asian
countries, including Japan and Ceylon
which are having standards  better
than ours. We have no choice, and
we cannot wait for the day when the
people will become Co-operalive con.
scious and they will become co-ope-
rators themselves and then they will
start the movement. We cannot afford
to wait for that day, and, therefore,
Government had to take the initia-
tive, as Government came to the con-
clusion that co-operative farming
should be initiated and should also
be helped through Government effort.

Therefore, this criticism that these
farming sociclics are not genuine so-
cietics and are not voluntary socie-
ties, and that there is very little of
voluntariness in them is not correct.
I might give just one instance from
the Mysore State. There is a society
in that State which I could name also
in this connection. Government have
stressed again and again that co-ope-
rative farming is purely voluntary.
The DPrime Minister has emphasised
this in and outside this Housc a num-
ber of times. In this connection, [
would like to give the exumple of
Baghincgere Co-operative Joint Farm-
ing Society in the Mysore State.
‘The society was organised in 1959 with
101 members who had pooled 204
acrcs of their private land for joint
cultivation. Subsequently, the mem-
bers were not satisfied with the work-
ing of the society, which was handi-
capped on account of the internal diffi-
culties and external handicaps. The
membership was reduced to 32 and
the area to 23 acres in about fwo
years. All the same, the society conti-
nued working and developed the land.
This is only one of the illustrations
which I have given from one State,
namely the State of Mysore. But this
will illustrate that these farming so.
cieties are quite voluntary in charac-
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ter, and there is no compulsion on the
members that once they have joined,
they should continue to be members,
They are allowed to withdraw if they
so choose, because compulsion in co=
operation has no meaning. Compul-
sion in co-operation is a contradic-
tion in terms. So, it is not the desire
of Government to use compulsion. Of
course, incentives are given. In res-
pect of whatever policy Government
think they should adopt, incentives
have to be given, and they will always
be given. Therefore, subsidising co-
operative farming, helping co-opera-
tive farming with grants, loans, share
capital e¢ic, are not tantamount to
using compulsion. They are just to
give incentives for a good and pro-
found cause.

I have just said that I am prepared
to name somec of the farming societies,
because this point was raised here by
some hon. Members., They asked
“Where are these farming societies?
Where can we see them? They are
all fake societics; they are all not
genuine societies' and so on. I ean
place before the House a list of cer-
tain co-operative farming  societies,
almost in each State, which have
taken up co-operative farming. The
list is before me just now. Since
there is no time for me to read out
all of them, I shall read out the names
of just a few of them. In Maharash-
tra, there is a society in Dhulia dis-
trict which was started in 1960.61 in
the pilot aren. Its work is good. The
production has increased within one
year, and because of the organisation
of this society, aboul five or six other
societies have dcveloped in that area.
Similarly, in the same State, there is
the Navayug Co-operative Society, In
UP, there is a society, near Sevapur;
there is the Khempur Society. I have
a list with me. To any Member who
is interested, I can show it. As a
matter of fact, I was very glad to
write letters to the Members of the
Consultative Committee of the Minis-
try. T have invited the Members of
the Committee and other Members of
Parliament to visit some of these so-
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cieties and let us know if there is any
defect or shortcoming that they
notice.

17 hrs.

All that can be done about co-ope-
rative farming is being donc. We
cannot rush with this programme. It
is easy to create co-operative societies,
but very difficult to maintain  them
without co-operators. Here I will
earnestly request the Members to help
this movement and request non-offi-
cial organisations and non-official
workers in their own constituencies
to give a helping hand. Unless non-
official workers come Lo organisc these
service co.operatives and co-operative
farming socicties, very little progress
can be made.

We have enough problems. I have
tried to show that we have a target
and wo have tried to achicve it. We
have aitained the target in the Second
Plan and we hope to achicve it in the
Third. We do not minimise the short-
comings of this programme. It has
many pitfalls. The first problem is
that of non-official leadership. There
are many administrative problems, We
are trying to solve them.

The last point mentioned in  the
original Resolulion is that we should
try to avail of public relations chan-
nels.  Probably the Mover means
that enough publicity has not been
given to this programme. I may re-
mind him that he himself has ctated
on the floor of the House that this
Ministry has become the Ministry of
Sammelans and seminars. If in one
breath, he asks for more publicity for
this programme and in the other eri-
ticises this Ministry for its study tours
and seminars, I canont understand
the contradiction. The Ministry has
brought out many booklets on co-
operative farming and service co-
operatives. As Shri Parashar said, it
is a vast and big training programme,
because unless the non-officials at the
ground level, the prospectlve mem-
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bers of the co-operative farming
societies service co-operative socielies
at the ground level, unless the mem-
tor. Unless we have that co-opera-
presidents and office-bearers of these
societies at the ground Jlevel are
trained and educated, there is very
little hope of the co-operative move=-
ment developing in the country. With
this end in view, there is enough pro-
gramme in the Third Plan. We are
having more than four hundred peri-
patetic parties moving in districts
trying to educate in the sense of tell-
ing them what the bye-laws and
rules are and what the approach
should be and so on. Though some
approacl: has o come from within,
exterior approaches about the method
of working of these farming socicties
and service co-operatives are neces-
sary.

With these we hope to achieve our
target. We hope to have the co-
operative tempo. In order to create
that tempo, we are not only hoving
service co-operatives. We are having
many miscellancous types of co-
operatives in the Third Plan, That is
because we want {o create a co-oper-
ative sector in this country between
the public sector and the private sec-
tor. Unless we have that co-opera-
tive sector, probably we cannot
cover this poor country and our poor
peasantry cannot march ahead.

Shri D. C. Sharma:
seclor is private seclor,

Co-operative

Shri Shyam Dhar Misra: May be
private sector or non-official sector.
But it is more on the socialistic pat-
tern, it is much more than the private
sector. It is to the advantage of the
poor people.

I would not take more time—you
had allotted me 25 minutes. I wrould
only appeal to the Mover and to Shri
B. K. Das who has moved an amend-
ment to withdraw the Resolution and
the amendment, because much more
is being done. Each programme has
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been chalked out. We are already
achieving the targets and we hope to
achieve the targets of the Third Plan.
We will be setting the clock back if
we accept the Resolution; we will not
be moving forward. [ am thankful
to the hon. Members that they gave
this opportunity for discussing the
service and farming co-operatives
and the Government have been bene-
fited by the advice expressed by the
Members of the House.

off qE [ (AEMYT)  H gz
SAAT /AT 7 fr a1 wearrefer gw
F¥T A TE 7, 3 0 qIArT fran
THE SRl 3E§ 1 wemgifra §
fvq A A oAF FE L T TarAw
femm TRz g2 & 7

Mr. Deputy-Speaker: He is asking
only last wear we have starled farm-
ber is enquiring about the co-opera-
tive farming societies only.

Shri Shyam Dhar Misra: I referred
to Dhulia and Sewapure societies, We
have not got the general figures. It is
only last year we have started form-
ing societies at Dhulia and Sewapuri.
I think the incrcase ranges from 25 o
50 per cent. That is all that we can
say now. Beyond that, we have not
made any assessment. This program-
me has been accepted only last year.

st afa faw (mifar)
TEAHE FEA 2 fF vy za #r s
smaifza AT i am, wafe
ford 47 7211 & fr w7, 9w 29
1 T AFELT T91E JTF | § T2 JTT
SEAg frzan as A amadr gy

Shri Shyam Dhar Misra: In the
organisation of the village co-opera-
tives during the last 10-15 years, ac-
cording to the Rural Committee's
survey, large societies come up cov-
ering 4,000 or 5,000 or 6,000 popula-
tion. Later it was decided that co-
oprative societies should cover 1000

JYAISTHA 11, 1884 (SAKA) Nucleus Coopera- 8430

tive Farming Society

population, Subsequently ang final-
ly, on the recommendation of the
Mehta Committce, it has been agreed
in consultation with the Reserve
Bank, not in opposition tp them, that
we should have neither big societies
as contemplated by the Rural Com-
mittee survey nor a suciely of an
area covering only 1000 persons but
medium sized socictics covering from
1000 1o 3000, That is a agreed deci-
sion being worked out now.

Shri Inder J. Malhotra: Sir, at the
outset I would like to thank those hon.
{friends of mine who have participat-
ed in this debate. I am very happy
to know, and I fee] this is the first
time in this House—that from all sides
of the House there is gencrally agree=-
ment on the principle about the im-
plementation of co-operative farming.

Today, 1 am wery happy to know
from the hon. Member of the Swatan-
ira Party, even, that in principle he
agreed to the implementation of co-
operative farming and she supported
this Resolution, by and large. By
moving this Resolution in this House
to some extent I have been able to
create a co-operative tempo and my
purposc has been served o that ex-
tent.

But [ have to say with regret that
the hon. Deputy Minister probably
did not keep pace with the sense of
the debate in this House and the con-
cern voiced by the hon. Members re-
garding the implementation of co-
operative farming in rural areas. I
never expected that the hon. Deputy
Minister would come up with scores
of figures to justify the steps taken
by the Government. As I pointed out,
the main point in the Resolution was,
and still is, to create a more vigorous
co-operative tempo in the country. I
wanted to know what steps and what
general aproaches have been made—
apart from collecting these figures of
service co-operatives, co-operative
farming societies and pilot projects—
by the Government to create a co-
operative tempo in the country, I am
sorry to say that the hon. Deputy
Minister has not been able to con-
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vince this House as far as that point
is concerned.

I would not take much time, and I
shall finish in two minutes. I would
again say that as long as we do not
make more stern efforts, as long as we
do not come out with more forceful
conviction before this country to im-
plement the co-operative farming
movement, I am afraid we will not be
able to do it. What I mean is this.
We have seen that on this Resolution
there is, by and large, agreement on
principle among all the political part-
ies. 1 would suggest to the Govern-
ment that some kind of appreach
should be made in consultation with
all the political parties who agree on
principle to the co-opcurative farming,
and ways and mecans should be de-
vised to create a greater co-operative
tempo in the country.

A very large number of hon. Mem-
bers poinied out the defects as far as
the implementation of the working of
service  co-operalives and other
cooperative societies is concerned. I
have again to say that the hon. Deputy
Minister has failed to satisfy those
points. He again and again quoted the
figures. Of course, do not want to
say over and over again that I am
sorry that the hon. Deputy Minister
said this and that", because he is a
very good friend of mine and I want
to keep high the tempo which has
been created in this House. In the
end, and in view of the assurance
given by the hon, Deputy Minister,
with the leave of the House....

Shri Nambiar (Tiruchirapalli}: Not
yecause he is your friend!

Shri Inder J. Malhotra: Because he
gave me an opporiunily even now to
create and raise this co-operative
fempo in the House!

Shri B, S. Murthy: We are all
friends.

Shri Inder J. Malhotra: Basically,
he who is a non-co-operator is the
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best co-operator in this country now.

So, with the leave of the House, I
would like to withdraw the Resolu=
tion but not the co-operative tempo
created in this House.

Mr. Deputy-Speaker: Is Shri B. K.
Das withdrawing his amendment?

Shri B. K. Das: I beg to withdraw
the amendment.

The amendment was, by leave, with-
drawn,

Mr. Deputy-Speaker: Is the House
allowing Shri Inder J. Malhotra to
withdraw his Resolution?

Some Hon. Members: Yes.

The Resolution was, by leave, with-
drawn,

17.14 hrs.

RESOLUTION RE: REMOVAL OF
UNTOUCHABILITY

Mr. Deputy-Speaker: The House
will now take up the next Resolution.
The time allotted is two and a half
hours.

ot SreHmt  (AF0) 0 FEEE
=T, A9 AFA1F 97 TI177 F —

“This House is of opinion that
a Committee consisting of Mem-
bers of Parliament and represe-
sentatives of private institutions
be set up to conduct a country-
wide survey to find out the extent
to which untouchability has been
removed and the economic, social,
educational and political progress
made by the Harijans and depres-
sed classes and suggest suitable
measures in regard thereto.”

37 a9 FT FTART F TR A
TH HEA H TH AFTL HT OF fA4< g
TEATT & ®F ¥ oq7H, Jg AgT T2 TR
gl W g 1 SfF W o wiew
gftz & 2= oA, arnfas gfe & Za



